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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
A N ENTERPRISES INFRASTRUCTURE SERVICES PRIVATE LIMITED

OPERATING IN THE CONSTRUCTION AND CONTRACTING-CIVIL SECTOR, SPECIFICALLY
FOCUSING ON THE CONSTRUCTION AND MAINTENANCE OF ROADS & BRIDGES.

{Under sub-regulation (1) of regulation 36A of the Insolvency

and Bankruptcy Board of India

{fasoivency Resolution Process for Corperate Persons) Regulations, 2016)

St RELEVANT PARTICULARS REMARKS
1. | Name of the corporate debtor A N ENTERPRISES INFRASTRUCTURE
along with PAN & CIN/ LLP No SERVICES PRIVATE LIMITED
PAN; AAKCAGS33B

CiN: UT4900MH2012PTC230674

2. | Address of the registered cffice

708, Gateway Plaza, A S Marg, Powai, Near
10 1T Mumbai 400076, A India

3. | URL of website:

None

4, | Details of place where majority
of fixod assets are located

708, Gateway Plaza, A S Marg, Powal, Near
10 6T Mumbai 400076, Maharashtra, India

5. | installed capacity of main
products,/ services

Hot Applicable

B. | Quantity snd value of main
productsy services Soit in jast
financial year

78,270.01 Jakhs. At present, the company
does not have any contracts.

7. | Number of employees/ workingn

3

8. | Further details including last
available financiat statements (with
schedulas) of two years, sts of
creditors are avaiiable at LRL:

For further detalls write an email {02
angnterprisesinfra@gmail.com

9. | Eligibility for resolution apphcants
under section 252 of the
Code is available at URL:

For detailed EC! and eligibiity criteria,
please write an email to:
anerterprisesinfra@gmail.com

Last date for receipt of expression
of interest

24th December 2025
{Extended from eariier dates 3.10.2025 &
26.10.2025)

11.| Cate of ssue of provisional st of

27th December 2025

prospective resolution appicants iExtended from earlier dated 13.10.2025 &
29.10.2026]
12 | Last date for submission of 29th December 2025

objections 10 provisional list

{Extended from eartier dates 18.10.2025 &
03.11.2025)

Date of issuc of final list of
prospective resolution applicants

31st Decernber 2025
{Extended from earfier dates 28.10.2025 &
08.11.2025)

14.| Date of issue of information 02nd January 2026
memarandum, evaluation matrix
and request for resclution plans
ta prospective resolution applicams
15.| Last date for submission of 31st January 2026
resolution plans
16.| Process ematl id to submit anenerprisesinfra@gmali.com
Expression of Interest
17.| Details of the corporate debtor's Not Applicable
registration status as MSME
Date: December 05, 2025 Pradeep Kumar Chakravarty
Piace: Mumbai Resolution Professional
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